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Super Thennal Power Statten at 
Fuakka

829S SHRI MUKUNDA MANDAL: 
Will the Minister of ENERGY be 
pleased to state*

(a) whether the Chief Minister of 
West Bengal Government had, maaet
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time ago, addressed a letter to him 
with the request to sanction the Super 
Thermal Power Station at Parakka of 
1200 M.W. capacity;

(b) if so, what are the facts there
of; and

(c) what action, if any, has been 
taken on the said representation?

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a) to (c). 
The Chief Minister of West Bengal 
Government in his letter had asked 
for immediate sanction of Farakka 
Super Thermal Power Project with a 
capacity of 12 M.W. The feasibility 
report for the Farakka Supper Ther
mal Power Project has been prepared 
by National Thermal Power Corpora
tion and subnutted to the Central 
Electricity Authority for techno-eco
nomic approval. The Central Electri
city Authority have to apraise the 
project to ensure that all inputs have 
been properly linked and the techno- 
economic justification for the project 
keeping in view that it fits into the 
overall regional programme for power 
development.

Setting up of mini cdmeni plant by 
local bodies

8294. SHRI D. D. DESAI: Will the 
Minister of INDUSTRY be pleased to 
state:

(a) whether he has advocated the 
starting of mini cement plants by 
local bodies;

(b) if so, whether there is neces
sity of know-how for setting up mini 
cement plants;

(c) whether he considers the local 
bodies could raise the necessary 
finances; and

(d) whether Government have eon* 
eluded any techno-economic survey 
for setting up mini cement plants?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI- 
MATI ABHA MAITI): (a) Govern
ment is keen that maximum number 
of Mini Cement Plants are set up in 
the country not only to augment ce
ment capacity but also to serve back
ward and remote areas. Government 
has welcomed setting up of mini ce
ment plants in the private sector, joint 
sector as well as by local bodies.

(b) and (d). Government has set 
up Committees to examine and recom
mend the technology as well as in
centives for setting up Mini cement 
plants.

(c) This would demand on the finan
cial status of the local bodies and the 
capacity of the plant they contemp
late to set up.

National Highways No*. 11 and 47

8295. SHRI GEORGE MATHEW: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether Central Government 
are willing to treat the two National 
Highways, entering the State of 
Kerala, namely NH 17 and NH 47, as 
separate entities, till they reach the 
State Capital in the South Trivan
drum; and

(b) if so, whether State Govern
ment’s suggestion to reroute NH 47 
(from Angamally, via Muvattupuzha, 
Kottayama, Kottarakara, Trivandrum 
is proposed to be finalised?

THE MINISTER OF STATE IN 
CHARGE OP THE MINISTRY OP 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). At pre
sent N.H. 47 starts from Salem and 
after passing through Coimbatore, Tri- 
chur, Edapally, Cochin, AUeppey, 
Quilon, Trivandrum terminates at 
Kanyakumari. N.H. 17 starts from 
Panvel in Maharashtra and after pas-




